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Supreme Court [9]

Bunty Yadav v. State of Bihar, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
166

ITC Ltd. v. Aashna Roy, (Rajesh Bindal and Manmohan, JJ.), 2026 SCC OnLine SC 168
Kanta v. Soma Devi, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 167

Ram Autar Singh Yadav v. State of U.P., (Surya Kant, Dipankar Datta and Ujjal Bhuyan, JJ.), 2024
SCC OnLine SC 6091

Satender Kumar Antil v. CBI, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
162

Syed Mohammed Shabbuddin v. Union of India, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 165

Tharammel Peethambaran v. T. Ushakrishnan, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC
OnLine SC 169

V. Anima Malar v. S. Aadhavan, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
163

Yogesh Mahla v. Union of India, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
164

Allahabad High Court [14]

Avneesh Gupta v. Consortium of National Law Universities, (Vivek Saran, J.), 2026 SCC OnLine All
220

Changgu v. State of U.P., (Alok Mathur, J.), 2026 SCC OnLine All 217

Debleena Goswami v. State of U.P., (Divesh Chandra Samant, J.), 2026 SCC OnLine All 218
Dipikasrivastava v. State of U.P., (Padam Narain Mishra, J.), 2026 SCC OnLine All 211

Garima Singh v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 159

Madho v. State of U.P., (Chandra Dhari Singh and Devendra Singh-I, JJ.), 2026 SCC OnLine All 214
Pooran Singh v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 213

Prince Raja v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 210

Raees Ahmad v. State of U.P., (Siddhartha Varma and Madan Pal Singh, JJ.), 2026 SCC OnLine All
208

Ravindra Kumar v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 219
Sher Singh v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 212
Shobh Nath Mishra v. State of U.P., (Alok Mathur, J.), 2026 SCC OnLine All 216

Sushil Kumar Sinha (Dr.) v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026
SCC OnLine All 209

Vikrama Prasad v. State of U.P., (Abdul Moin and Babita Rani, JJ.), 2026 SCC OnLine All 215

Andhra Pradesh High Court [14]
Bendi Sweta v. State of A.P., (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC OnLine AP 287

Bolla Brahma Naidu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
282
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Devara Madhu Kumar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
281

Fysolate Technologies v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2026 SCC
OnLine AP 289

Gudivada Jayaram v. Guggila Ramesh Babu, (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC
OnLine AP 286

Kalikiri Kranthi Chaithanya v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC
OnLine AP 279

Kanithi Deepak v. State of A.P., (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2026 SCC
OnLine AP 288

Konajam Rajasekhar v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2026 SCC OnLine AP 284

M.N. Prasad Mandava Nagabhushana Prasad v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.),
2026 SCC OnLine AP 283

Nerella Chiranjeevi Arun Kumar v. Akula Sowjanya Nerella Sowjanya, (Battu Devanand and A. Hari
Haranadha Sarma, JJ.), 2026 SCC OnLine AP 285

Palakeerthi Asha v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 280

Sri. Venkateswara Oil & Food Products v. CTO, (R. Raghunandan Rao and T.C.D. Sekhar, 1J.),
2026 SCC OnLine AP 291

Vadlamudi Nagewara Rao v. Oruganti Sambasiva Rao, (Harinath N., J.), 2026 SCC OnLine AP 278
Venkata Rama Rao v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP 290

Bombay High Court [115]
Abdul Rashid Abdul Musamiya v. Khuddus, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 629

Abhijeet Mahendra Darvekar v. Sampad Rabindranath Bisal, (G.A. Sanap, J.), 2024 SCC OnLine
Bom 5940

Adv. Aires Antonio Miranda Rodrigues v. Union of India, (M.S. Karnik and Valmiki Menezes, JJ.),
2024 SCC OnLine Bom 5942

Ajay Ganesh Shirodkar v. Zilla Parishad, (Ravindra V. Ghuge and Ashwin D. Bhobe, 1J.), 2025
SCC OnLine Bom 6139

Akshay v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 622

Amartya Rajkumar Meshram v. Director of Technical Education, State of Maharashtra, (Nitin W.
Sambre and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom 5941

Aniket Arun Dhatrak v. Shalaka Aniket Dhatrak, (Mangesh S. Patil and Shailesh P. Brahme, JJ.),
2024 SCC OnLine Bom 5938

Anita Naik v. State, (Shreeram V. Shirsat, J.), 2026 SCC OnLine Bom 628

Anjali Anand Khare v. State of Maharashtra, (Ravindra V. Ghuge and Ashwin D. Bhobe, JJ.), 2025
SCC OnLine Bom 6143

Arpan Ashok Murarka v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom
633

Arrow Equity (P) Ltd. v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 667

Ashish Digambar Giri v. State of Maharashtra, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.),
2026 SCC OnLine Bom 665
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Assistant v. Mangala, (Sandipkumar C. More, J.), 2024 SCC OnLine Bom 3671
Baban Kisan Ichke v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 610

Bipin Vasant Shinde v. Pune Municipal Corpn., (R.1. Chagla and Advait M. Sethna, JJ.), 2026 SCC
OnLine Bom 655

Brijmohan Chandrabhan Gupta v. State Legal Services Authority, (Madhav J. Jamdar, J.), 2026
SCC OnLine Bom 683

Catasynth Specialty Chemicals (P) Ltd. v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC
OnLine Bom 671

Clement D Baila v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 664

CPP Assistance Services (P) Ltd. v. Teleperformance Business Services India (P) Ltd., (Sandeep V.
Marne, J.), 2026 SCC OnLine Bom 626

Devdarshan Enterprises v. Municipal Corpn. of Greater Mumbai, (Milind N. Jadhav, J.), 2026 SCC
OnLine Bom 613

Dilip Mahasukhlal Shah v. Chandrakant Kantilal Shah, (A.S. Chandurkar and Jitendra Jain, JJ.),
2024 SCC OnLine Bom 3670

Dr. Saba V.M. Da Silva v. State of Goa, (M.S. Karnik and Nivedita P. Mehta, JJ.), 2024 SCC OnLine
Bom 5944

Edward Rock Paul v. Anthony Rock Paul, (Somasekhar Sundaresan, J.), 2026 SCC OnLine Bom
617

Faiyyaz Ziauddin Patel v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 619

Friends Social Circle v. State of Maharashtra, (Avinash G. Gharote and Abhay J. Mantri, JJ.), 2025
SCC OnLine Bom 6133

Gahininath v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 673

Gajanan Mohan Chavan v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom
663

Gajanan v. Sukhijinder Singh, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 646
Galaxy Developers v. Shakuntala Jutty Shetty, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 614

Gulamgaus Narsuddin Mukadam v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC
OnLine Bom 607

Harshad Dwarkanath Thorat v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine
Bom 620

Health Services v. Satish Baburao Gapat, (Amit Borkar, J.), 2026 SCC OnLine Bom 681

Hilario Francis Fernandes v. Christopher Fernandes, (Bharat P. Deshpande, J.), 2024 SCC OnLine
Bom 5933

Jagpal Singh Chaudhary v. State of Goa, (M.S. Karnik and Valmiki Menezes, JJ.), 2024 SCC
OnLine Bom 5935

Jinam Arihant Realtors v. Neha Yogesh Sachde, (Somasekhar Sundaresan, J.), 2026 SCC OnLine
Bom 616

Kailash Radhakrushna Dhawale v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine
Bom 635

Kantilal Bacchu Bauva v. State of Maharashtra, (R.N. Laddha, J.), 2026 SCC OnLine Bom 640

Kashinath L. Dhumaskar (Dr.) v. State of Goa, (Suman Shyam and Amit S. Jamsandekar, JJ.), 2026
SCC OnLine Bom 624
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Kishor v. Suresh Govindrao Chimurkar, (Sanjay A. Deshmukh, J.), 2024 SCC OnLine Bom 5937
Kolte Patil Developers Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 677

Kunal Saibu Waikar v. State of Maharashtra, (Sandipkumar C. More and Abasaheb D. Shinde, JJ.),
2026 SCC OnLine Bom 654

Kundlik v. Tulshiram, (S.G. Mehare, J.), 2024 SCC OnLine Bom 5923

Lalani Construction (P) Ltd. v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine
Bom 652

Lalita Uttam Choudhary v. State of Maharashtra, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC
OnLine Bom 682

Laxman Manikrao Tonge v. Director General of Central Industrial Security Force, (Nitin W. Sambre
and Abhay J. Mantri, JJ.), 2024 SCC OnLine Bom 5939

Lokmanya Tilak Jankalyan Shikshan Sanstha v. Rutesh, (G.A. Sanap and Anil L. Pansare, JJ.), 2025
SCC OnLine Bom 6132

Maharashtra Explosives Ltd., In re, (Anil L. Pansare, J.), 2024 SCC OnLine Bom 5928
Manoj Manilal Gala v. Eruch Boman Khaver, (Sandeep V. Marne, J.), 2024 SCC OnLine Bom 5934

Manoj Suresh Pingle v. Chief Executive Office, (G.S. Kulkarni and Advait M. Sethna, JJ.), 2025 SCC
OnLine Bom 6144

Medha Santosh Surve v. State of Maharashtra, (R.N. Laddha, J.), 2026 SCC OnLine Bom 639
Meena M. Parekh v. Ld. Tahasildar, Bhiwandi, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 651
Mobile Arts S.A.L. v. Mauj Mobile (P) Ltd., (Milind N. Jadhav, J.), 2024 SCC OnLine Bom 5936
Mohan Hirachand Shah v. Bina Ketan Samani, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 6142

Mohd. Akbar Ali Akhtar Ali Shaikh v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC
OnLine Bom 621

Mukesh v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2026 SCC OnLine Bom 636

Municipal Council, Bhandara v. J.H. Construction (P) Ltd., (M.S. Jawalkar, J.), 2025 SCC OnLine
Bom 6131

Nagnath Gunwant Nilewad v. State of Maharashtra, (Sandipkumar C. More and Abasaheb D.
Shinde, JJ.), 2026 SCC OnLine Bom 631

Namrata Ramchandra Zagade v. Gujrati Shikshan Pracharak Mandal, (Milind N. Jadhav, J.), 2026
SCC OnLine Bom 657

National Highway Authority of India v. Additional Commissioner, (M.S. Jawalkar, J.), 2025 SCC
OnLine Bom 6138

Navjivan Commercial Premises Coop. Society Ltd. v. General Hydraulics (P) Ltd., (Amit Borkar, J.),
2026 SCC OnLine Bom 674

Neeraj Sharma v. Union of India, (Ashish S. Chavan, J.), 2026 SCC OnLine Bom 642

Nikhil Meena Patel v. Union Territory of Dadra & Nagar Haveli & Daman & Diu Secretariat, (Nitin
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Nikhil Rajendra Chandarana v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom
647

Nirmal Bang Securities (P) Ltd. v. Shashi Mehra HUF, (Sandeep V. Marne, J.), 2026 SCC OnLine
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